IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:22-05-2026

Date

22.05.2026

BLAPL- COURT NO. |Oorder Dtd. 9999-12-
38839/2026 (22.05.2026 |, [P.K.MOHANTY Ts "
1 CRLMC- COURT NO. |order Dtd. 2026-05-
38840/2026 (22.05.2026 |12, [C.R.SAHU by 20
1 ABLAPL- COURT NO. |order Dtd. 2026-05-
38842/2026 (22.05.2026 [0Sy oo, [R.R.NAYAK i 50
1 ABLAPL- COURT NO. |order Dtd. 2026-07-
38843/2026 (22.05.2026 oo oo, o [P.K.MOHANTY o4 oe
1 ABLAPL- COURT NO. |order Dtd. 2026-05-
38846/2026(22.05.2026 oo o R SAHOO o4 20 BATIL-1
1 WA- COURT NO. |order Dtd. 2026-05-
38850/2026(22.05.2026 | ¢5o 0, D K MOHANTY s i
1 BLAPL- BIJAYANANDA COURT NO. |Oorder Dtd. 2026-05-
38851/2026(22.05.2026 |00 o oo o4 0 BATIL-1
1 WA- COURT NO. |order Dtd. 2026-05-
38852/2026(22.05.2026 |20 o, (D K MOHANTY s s
1 BLAPL- SARAT KUMAR COURT NO. |order Dtd. 2026-05-
38853/2026(22.05.2026 |00 oo Dot 24 20 BATL-1
BLAPL- JADUNATH COURT NO. Order Dtd. 2026-05-
38854/2026(22.05.2026 |10 000 |opapuan o4 50 BATL-2
1 CHIEF
WP (C) - | o Order Dtd. 2026-07- |WRIT
38855/2026 [22.05.2026  |go50) o0, B K DAS JUSTICE'S | " R ANCH2
COURT
1 CHIEF
38857/2026 (22.05.2026 22?52026 T R DAS JUSTICE'S Sgder Ptd. 2026-05
COURT
1 CHIEF
38858/2026 (22.05.2026 |CLAPDT T R DAS JUSTICE's [0Fder Dbtd. 2026-05- ..., ,
3191/2026 20
COURT
1 CHIEF
WP (C) - .. lorder Dtd. 2026-05- |[WRIT
38859/2026 (22.05.2026 |2 00 |D SAMAL JUSTICE'S | g R ANCHT
COURT
ABLAPIL- COURT NO. Order Dtd. 2026-07-
38862/2026(22.05.2026 oo o [B.K.DAS o4 oe
1 ABLAPI,- COURT NO. |order Dtd. 2026-05-
38863/2026(22.05.2026 o0 0 o B S SWAIN s 20 BATL-2
|38864/2026(22.05.2026 |ABLAPL-  |M.MOHANTY COURT NO. |Order Dtd. 2026-07- |BAIL-2




5390/2026 24 06
BLAPL- COURT NO. Order Dtd. 2026-05-
38866/2026 |22.05.2026 |, <0 o [R R NAYAK > onD o1
ABLAPL- COURT NO. Order Dtd. 2026-05-
38867/2026(22.05.2026 o, <207 o |S.SAMAL > onD 20
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
38868/2026 |22.05.2026 |1 07 50, |B-K.PANDA > onD o R ANCH-1
' BLAPL- COURT NO. |order Dtd. 2026-05-
38869/2026 (22.05.2026 |y oo g M N MOHANTY > onD 20
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
38870/2026(22.05.2026 |1, 00570, [B.N. SARANGI 5 oL 20 R ANCHG
ABLAPL- COURT NO. Order Dtd. 2026-07-
38871/2026(22.05.2026 |, S |S.SAHOO 24 o8
ABLAPL- COURT NO. |Order Dtd. 2026-05-
38872/2026(22.05.2026 [, >~ [B K NAYAK o4 20
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
38873/2026(22.05.2026  |,,07"> . |S K BEHERA 2 20 R ANCHT
ABLAPL- COURT NO. Order Dtd. 2026-05-
38874/2026(22.05.2026 [, " o |B.TRIPATHY o4 50
WP (C) - COURT NO. |order Dtd. 9999-12- |[WRIT
38875/2026(22.05.2026  |,g,=" >, o |J.P.KAR 1s 31 R ANCH2
ABLAPL- COURT NO. Order Dtd. 2026-05-
38876/2026(22.05.2026 o oo o [R.K.MALLICK by 20 BATL-2
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
38877/2026 (22.05.2026  |/c 000, |R.K.BEHERA Te o (DTVISTON
BENCH-2)
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
38879/2026 |22.05.2026 |gcocio0,, [P K JENA Te 20 DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-05-
38880/2026(22.05.2026 | ;00" [R.K.BEHERA Te 1
ABLAPI,- COURT NO. |Oorder Dtd. 2026-05-
38881/2026(22.05.2026 |, 7 o [R.K.MALLICK 1s 20 BATL-1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
38882/2026(22.05.2026 |1 0o [R.K.BEHERA Ts 1 R ANCH-3
ABLAPIL- COURT NO. Order Dtd. 2026-05-
38883/2026(22.05.2026 o0 o A.K.JATI Ts 20
' WP (C) - COURT NO. |order Dtd. 2026-05-
38885/2026(22.05.2026 | ooy 0o o R.BARIK Ts 1




1 ABLAPL- COURT NO. |order Dtd. 2026-07-
38886/2026 |22.05.2026 [, )< oo, |B.PATTANAIK 2 08 BATL-1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
38887/2026 |22.05.2026 |11 5 0,q [R-K.BARIK o4 o R ANCH-S
ABLAPL- COURT NO. Order Dtd. 2026-07-
38888/2026(22.05.2026 o7 o |J. PRADHAN o4 0e
1 ABLAPL- COURT NO. |order Dtd. 2026-07-
38891/2026 (22.05.2026 [,y ), |J.PRADHAN 2 08 BATL-1
WP (C) - COURT NO. WRIT
38892/2026 (22.05.2026 |1 gc, 50, [K.BARAL o4 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
38893/2026(22.05.2026 |1 01,5 o0 [K.RASHID 2 1 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-05-
38894/2026(22.05.2026 |1 o7 o - |A. SUNDARA o4 1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
38895/2026 (22.05.2026  |J o0, A SUNDARAY o4 o R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
38896/2026(22.05.2026 | jcor0’ )0, 1S K. SHAIN 2 o R ANCHG
ABLAPL- COURT NO. Order Dtd. 2026-05-
38897/2026(22.05.2026 o, o0 - |J. PRADHAN o 50 BATIL-1
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
38898/2026(22.05.2026 | oo o) (M. DALAT 2 1 R ANCH-1
ABLAPL- COURT NO. Order Dtd. 2026-05-
38899/2026(22.05.2026 o0 ' |P.K.BARIK o4 20
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-07- |BRANCH
38900/2026(22.05.2026 105,300, [R.C.MALLIA 3 Y (DTVISTON
BENCH-1)
ABLAPI,- COURT NO. Order Dtd. 2026-05-
38901/2026(22.05.2026 [, o> o M.R.SAHOO 3 0 BATL-1
- MACA- COURT NO. |order Dtd. 2026-05- |115C:
38902/2026(22.05.2026 P K PARIDA : € . APPEAL
1146/2023 23 20
SEC.
1 WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
38903/2026(22.05.2026 | j 0100 (ALK, SAHOO 3 o R ANCH2
1 ABLAPL- COURT NO. |order Dtd. 2026-04-
38904/2026 |22.05.2026  [Joo )0 ¢ |S.R.SRHOO > onb 25
BLAPL- COURT NO. Order Dtd. 2026-05-
38905/2026(22.05.2026 |37, 0 o M.DAS > oL 15 BATL-2
[38906/2026[22.05.2026 |[ABLAPL-  [s.R.SAHOO COURT NO. [order Dtd. 2026-04-




3779/2026 2 OLD 29
38907/2026|22.05.2026 ?23?5;526 .R.SINGH gogig NO. ggder btd. 2026-05-
|38908/2026 |22.05. 2026 ??8?52526 .R.SINGH gogig NO. ggder btd. 2026-05~ lpppp o
|38909/2026 |22.05.2026 ?23252526 .KAMILA gogig NO. ggder ptd. 2026-05-
|38910/2026 |22.05.2026 ii§§5§526 .DASH EOURT NO. gzder btd. 2026-05-
38911/2026|22.05.2026 ?2?25;526 .K.JENA EOURT NO. ggder btd. 2026-05-
38912/2026|22.05.2026 ?25?5;526 .DASH EOURT NO. ggder btd. 2026-05-
|38913/2026 |22.05.2026 §§i¥§626 .MOHANTY EOURT NO. ggder ptd. 2026-05-
|38914/2026 |22.05.2026 ????52626 .K.DAS SZURT NO. ggder ptd. 2026-07-
|38915/2026 |22.05.2026 S§§¥§526 .MOHANTY EZURT NO. Sgder ptd. 2026-05-
38916/2026|22.05.2026 §§g§2026 .K.DPATT gOURT NO. ggder btd. 2026-09-
38917/202622.05.2026 Z?i§5026 .R.SINGH gOURT NO. ggder btd. 2026-09-
38918/202622.05.2026 Z§g§5026 .R.BARIK gOURT NO. ggder btd. 2026-09-
|38919/2026 |22.05.2026 222;2026 .N.PANDA Sogig NO. gfder btd. 9999-12-
|38920/2026 |22.05.2026 ?2??52626 .K.KALTMUDIN gogig NO. Sgder btd. 2026-05-
|38921/2026 |22.05.2026 §T§;2026 .K.PARDHI gogig NO. gfder btd. 9999-12-
|38922/2026 |22.05.2026 §T§;2026 .NAYAK gogig NO. gfder btd. 9999-12-
38923/202622.05.2026 ?22?52626 .MOHANTY SZURT NO. gzder btd. 2026-07-
38924/202622.05.2026 §§62/2025 .K.JENA SZURT NO. ggder btd. 2026-05- Xi;gAL
38925/202622.05.2026 23?53;026 .NANDY SZURT NO. Sgder ptd. 2026-05-
|38926/2026 |22.05.2026 225;2026 .K.MOHAPATRA Sogig NO. gfder btd. 9999-12-
|38927/2026 |22.05.2026 222535026 .R.SAHOO gogig NO. ggder btd. 2026-05-
|38928/2026 |22.05.2026 §§§§35024 .K.MOHANTY gogig NO. ?gder btd. 2026-05-
|38920/2026 |22.05. 2026 Z?ggfgo24 .K.MOHANTY gogig NO. ggder btd. 2026-05-
|38930/2026 |22.05. 2026 Z§g§35024 .K.MOHANTY gogig NO. ?Eder ptd. 2026-05-




' CRLMC- COURT NO. |order Dtd. 2026-05-
38931/2026 |22.05.2026 | 002 o, |H.S.PAIKRAY 5 oL e
' BLAPL- COURT NO. |order Dtd. 2026-05-
38932/2026(22.05.2026 ;07" o |B.DAS 5 oL 20 BATL-1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
38933/2026 |22.05.2026 |1, 250 50yq B-K-DAS 5 oL 20 R ANCH-€
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
38934/2026 |22.05.2026  |Jcoo0 oo [M.NAIK 5 oL 20 R ANCH-2
WRIT
WP (C) - COURT NO. Order Dtd. 2026-08- |BRANCH
38935/2026(22.05.2026 |, oo") o |J J PARIDA 22 20 (DTVISTON
BENCH-3)
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
38936/2026(22.05.2026 |1 ,5-0 50, [B.K.SWAIN 5 20 (DTVISTON
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-05-
38937/2026(22.05.2026 | 1,520 ) |S.K.BISWAL 55 75
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
38938/2026(22.05.2026 |5, o200 A T NAYAK 55 20 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
38940/2026 (22.05.2026  |I)cr o0, K. PARIDA 5 20 R ANCH-4
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
38941/2026(22.05.2026 | 1cocy 0, |G, JAYSINGH 5 1 (DTVISTON
BENCH-1)
ABLAPL- COURT NO. |order Dtd. 2026-05-
38942/2026(22.05.2026 |5 000 o [K.KBR 5 15 BATL-1
WP (C) - COURT NO. |order Dtd. 2026-08-
38943/2026(22.05.2026 | ;o000 A MOHANTY 3 03
' WP (C) - COURT NO. |order Dtd. 2026-08-
38945/2026 (22.05.2026 |1 cgge oqyq B MOHANTY 3 03
' WP (C) - COURT NO. |order Dtd. 2026-08-
38946/2026 [22.05.2026 |1 g 50,0 (d- P. KAR 3 03
WRIT
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH
38947/2026 |22.05.2026 |10 oo . |P.C.DAS 5 oLD 3 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-05-
38949/2026 |22.05.2026 |1 021 o0, |G. R. PATRA 5 oL o1
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
38950/2026 |22.05.2026  |Jc 70 oo [M.MOEANTY 5 oL 20 R ANCH-1
' WP (C) - COURT NO. |order Dtd. 2026-08-
38952/2026(22.05.2026 oo’ ) |J. LENKA >3 o5
' BLAPL- GYANA RANJAN COURT NO. |order Dtd. 2026-05-
38953/2026(22.05.2026 |00 b oD >3 o1 BATL-2




38955/2026 (22.05.2026 ?gég;;2026 K. C. PANDA COURT NO- ggder Dtd. 2026-07- nRIT
|38957/2026 |22.05. 2026 ?§£22;2026 A. T. NAYAK SoURE o ggder btd. 2026-07- e NCH 2
138958/2026 22.05. 2026 ?géi;;2026 S. S. BISWAL COURT NO. |order Dtd. 2026-05-
13896572026 22.05.2026 ??igg;2026 R.K.PATNATK COURT NO. Order Dtd. 2026-05-
38967/2026|22.05.2026 ?§é82;2026 R.MALLICK SoURE o ggder btd. 2026-05- e
38968/202622.05.2026 ?i§31;2026 M. R. ROUTRAY SgURT NO. ggder Dtd. 2026-05- giiECH_3
38971/2026/22.05.2026 ?gégg;2026 S. C. D. DASH SoURE o ?;der btd. 2026-05- e ANCH-4
38972/2026|22.05.2026 ?5521;2026 S. C. D. DASH ggURT NO. ggder btd. 2026-05- N NCH-8
38973/2026 22.05.2026 ?iég;;2026 S. DASH Sogig NO. gider Dtd. 9999-12- gii;CH_8
WRIT
38975/2026 (22.05.2026 ?gég;;2026 B. SAMAL Sogig NO. ggder Dtd. 2026-05- ?E?SESION
BENCH-1)
38977/2026|22.05.2026 ?gég;;2026 e COURT KO ?gder Dtd. 2026-05-
38987/2026(22.05.2026 ggé%>5026 P. K. LENKA SSURT NO- Sgder btd. 2026-07- gii;CH_4
38988/2026122.05.2026 ?51(3)7;2026 iAT?ANAYAK CZ:SURT NO- ggder prd. 2026705 g?iETCH—3
38989/2026 |22.05.2026 22?53;026 B MISHRA SooRT e gider btd. 9999-12- lgpr11
38990/2026 (22.05.2026 ?gé§>5026 R. K. BARIK gogig NO. ggder btd. 2026-05- giiECH—l
38991/2026/22.05.2026 28?53;026 N SAHOO gogig NO. ggder btd. 2026-05- Igp1y,
38992/2026(22.05.2026 ?gégé;2o26 A. MOHANTY COURT NO. [0rder Dtd. 2026-05- R
38993/2026(22.05.2026 |5 07 N SAHOO COURT NO. |Order Dtd. 2026-05-




WP (C) - COURT NO. |Order Dtd. 2026-05-
38995/2026 (22.05.2026 | /c o207, M. N. MOHANTY > oLD 20
WP (C) - COURT NO. Order Dtd. 2026-05- WRIT
38997/2026(22.05.2026 oo, 03", P. K. DASH > oLD 20 R ANCH-T
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
38999/2026 (22.05.2026 |55, 00 7,0, [K. C. PANDA > onb 20 R ANCH-]
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39000/2026(22.05.2026 | ;.o [R. MALLICK > oLD 20 R ANCH-
WP (C) - COURT NO. |Order Dtd. 2026-05-
39002/2026 |22.05.2026  |[coZ 0 N, ROUT > onD 50
1 WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39005/2026 [22.05.2026 |1, 0.0 50 |V, DAS > onD 5 R ANCH-2
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
39007/2026 [22.05.2026 |J /o070, M. R. BARIK > oLD 20 (DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
39009/2026 [22.05.2026 | o' M. BEHERA os " R ANCH-8
RSA- COURT NO. Order Dtd. 9999-12-
39014/2026 [22.05.2026  |500” 0o, [B K PANDA b 0
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39015/2026 [22.05.2026 |7 0060, [B.DAS o1 o R ANCH- 6
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
39017/2026 (22.05.2026 |1 ) %" 0, IS K NATH o 1 R ANCH-4
1 WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39018/2026 [22.05.2026 |7, 520" 50, |T. SHAIN o1 o R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
39019/2026(22.05.2026 | /o) 0o |S K NATH o o R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-06- |WRIT
39021/2026 [22.05.2026 |1 0780, |S.DAS ] 25 R ANCH- 6
1 WP (C) - COURT NO. |order Dtd. 2026-05- |[WRIT
39022/2026 [22.05.2026  |J5520" 0, D K MOHANTY o 08 R ANCH-1
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
39023/2026 (22.05.2026 |g°, >, |P.BEHERA o 1 (DTVTSTON
BENCH-2)
1 RSA- COURT NO. |order Dtd. 9999-12- |SECOND
39024/2026(22.05.2026 | 2" |L MOHANTY 5 i S DPEAL
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39025/2026(22.05.2026 |0~ o [M.NANDY 5 1 R ANCH-3
[39026/2026(22.05.2026  |RSA- 'S. BARIK COURT NO. [0rder Dtd. 9999-12- [SECOND




281/2023 9 OLD 31 APPEAL
RSA- COURT NO. |order Dtd. 9999-12- |SECOND
39027/2026(22.05.2026 |00 0o MOHARANA 1 31 S PPEAL
' WP (C) - COURT NO. |order Dtd. 2026-05-
39028/2026 [22.05.2026 |3, 50,0, |D.K.DEHURY o s
' RSA- COURT NO. |order Dtd. 9999-12- |SECOND
39029/2026(22.05.2026 |07, o K BARIK o " S PPRAL
' WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
39030/2026(22.05.2026 |1, 07" o |P.K.MISHRA o 1 R ANCH2
' RSA- COURT NO. |order Dtd. 9999-12- |SECOND
39032/2026(22.05.2026 | R SWAIN 5 " S DPEAL
WP (C) - COURT NO. Order Dtd. 2026-06- |[WRIT
39033/2026(22.05.2026 | coo0" . |P.PANDA ] 20 R ANCH-3
WRIT
WP (C) - COURT NO. Order Dtd. 2026-07- |BRANCH
39034/2026(22.05.2026 |j o ")) |S.R. SINGH ] o6 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-05-
39035/2026(22.05.2026 |15 o G.R. PATRA ] 1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39036/2026 (22.05.2026 |1, )21 50, |B. BEHERA ] b R ANCH-
WP (C) - COURT NO. Order Dtd. 2026-06-
39037/2026(22.05.2026 |1 c0C " o IS K. PRADHAN . o
WP (C) - COURT NO. Order Dtd. 2026-05-
39038/2026(22.05.2026 | 0000 1T P KAR ] i
WRIT
WP (C) - COURT NO. Order Dtd. 2026-06- |BRANCH
39039/2026(22.05.2026 | o oL |D.P.DASH ] 55 (DTVTSTON
BENCH-1)
RSA- COURT NO. Order Dtd. 9999-12-
39040/2026(22.05.2026 207 0 R SWAIN o 31
WRIT
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH
39041/2026(22.05.2026 | ) o 0" o M.R.BARIK . " (DTVTSTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39043/2026(22.05.2026 | ). o D K SAHU . 1 R ANCH2
WP (C) - COURT NO.
39044/2026(22.05.2026 | oo, o |D. SAMAL N
WP (C) - COURT NO. Order Dtd. 2026-05-
39045/2026(22.05.2026 |1 000 1T P OKAR N 1
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39046/2026(22.05.2026 |17 o0 0o |S.K.PAL ] 1 RANCH-1




CRLMC- COURT NO. |Order Dtd. 2026-01-
39047/2026(22.05.2026 |, 0~ . |N.PANDA c 5
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
39048/2026(22.05.2026 | 100" |G JAYSINGH c ol DTVISTON
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39049/2026(22.05.2026 |10, 517000 T SWIAN c o1 ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39050/2026 (22.05.2026 |1, 014 50yq R-K-MOEANTY : o1 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-05-
39051/2026(22.05.2026 | ¢ 0" IS DAS c o1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-07- |BRANCH
39052/2026(22.05.2026 | coon 0 |P BEHERA N i (DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
39053/2026(22.05.2026 | o2 o o (C. SAMAL N o1 RANCH-
WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
39054/2026(22.05.2026 oo o0, |S K PARIDA N 20 R ANCH-1
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
39055/2026 (22.05.2026 |7 0% 0, |C.R.NAYAK ] o R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-06- |[WRIT
39057/2026(22.05.2026 |1cous 0o 1S DAS ; o R ANCH-1
LAA- COURT NO. |order Dtd. 2026-05- |FIRST
39058/2026(22.05.2026 [ 300 B BEHERA ; 09 APDEAL
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
39059/2026(22.05.2026 | jooo0s, o M.NATK ] o RANCH-6
' LAA- COURT NO. |order Dtd. 2026-05- |FIRST
39060/2026 22.05.2026 [/« B BEHERA ) 0 APPEAL
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
39062/2026(22.05.2026 |1 coc5 o0 [R.C.MUDULL ) o1 (DTVISTON
BENCH-3)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
39063/2026(22.05.2026 |1, 07,0 |SUBAS SAMAL ] o (DTVISTON
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
39064/2026(22.05.2026 |12 7)o (R SINGH 5 31 R ANCH-T
cMP- COURT NO. Order Dtd. 9999-12-
39066/2026 |22.05.2026 | )0 o0, |D-BARIK 5 oL 0
' WP (C) - COURT NO. |order Dtd. 9999-12- |WRIT
39067/2026 |22.05.2026 |c 02 o0 o [P K DAS e 3 R ANCH-T




RPFAM- COURT NO. Order Dtd. 2026-06-
39068/2026 (22.05.2026 |Jos o,. A K MOHANTY ; o5

ABLAPL- COURT NO. Order Dtd. 2026-05-
39069/2026(22.05.2026 |50, 0, |J.KAMILA ; 20

ABLAPL- COURT NO. Order Dtd. 2026-05-
39070/2026(22.05.2026  |_50c ~0, . |B.BEHERA ; o0

ABLAPL- COURT NO. Order Dtd. 2025-12-
39071/2026(22.05.2026 |50 " P.K.MOHANTY o s
' ABLAPL- COURT NO. |order Dtd. 2026-04-
39073/2026(22.05.2026 [, 0~ |S.K.SINGH o o BAIL-1
' BLAPL- COURT NO. |order Dtd. 2026-05-
39074/2026(22.05.2026 | 200" o |C.K.NAYAK o 5

ABLAPL- COURT NO. Order Dtd. 9999-12-
39076/2026(22.05.2026 |, ¢ o |S.K.DASH 5 oLD o BATL-1

WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39078/2026 (22.05.2026 )00 0, G.N.SETHI 5 oiD s R ANCH2

ABLAPL- COURT NO. Order Dtd. 2026-04-
39079/2026 (22.05.2026 ), >0, |S.DASH 5 oiD i

ABLAPL- COURT NO. Order Dtd. 2026-05-
39080/2026 |22.05.2026 [, =" |J.BEHERA 5 oLD 05 BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
39082/2026(22.05.2026 S0~ |P.K.BHUYAN > oL 20 BATL-1

WP (C) - COURT NO. Order Dtd. 2026-05-
39083/2026(22.05.2026 |/ o027, [P.SAHU > oL s

BLAPL- COURT NO. Order Dtd. 2026-05-
39084/2026(22.05.2026  |Sg7, 0o |A.K.RANA 5 oLD 0

BLAPL- COURT NO. Order Dtd. 2026-05-
39085/2026(22.05.2026  |Sgc, oo |A.K.RANA > oL 20

BLAPL- COURT NO. Order Dtd. 2026-05-
39087/2026(22.05.2026 || oo [P.K.BARIK 5 oip 0 BAIL-1

BIBHUTI
39088/2026 22.05.2026 ?22?53626 RANJAN gogig NO. ggder Dtd. 2026-05-
MOHANTY

' ABLAPL- COURT NO. |order Dtd. 2026-05-
39089/2026(22.05.2026 |_o" o M.R.SAHOO 5 oLD 0
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39090/2026(22.05.2026 |, 7,7~ |P.K.MOHANTY 5 oLD 0

ABLAPL- COURT NO. Order Dtd. 2026-07-
39092/2026(22.05.2026 |o, 0=, [R.N.PANDA o o

WP (C) - COURT NO. Order Dtd. 2026-04- |[WRIT
39093/2026(22.05.2026 |,o.5) " B.K.PATI o4 o R ANCH-3




39095/2026[22.05.2026 ?gigé;2026 A.K.PANDA COURT MO ?gder Dtd. 2026-05-
39096/202622.05.2026 ?§{S;;2026 A.K.DPANDA COURT O ?gder Dtd. 2026-05- g?iECH_4
39098/2026 [22.05.2026 ?gig;;2026 A.K.PANDA COURT NO. Order Dtd. 2026-05-
39100/2026(22.05.2026 ?§£S;;2026 A K. PANDA SZURT NO. ?gder Dtd. 2026-05-
39101/2026(22.05.2026 ?gégé;2026 R.K.BARIK COURT NO. (Order Dtd. 2026-05-
39104/2026|22.05.2026 ?5582;2026 KSHITISH COURT MO ggder Dtd. 2026-05- nRIT
WRIT
39105/2026|22.05.2026 ?5521;2026 KSHITISH COURT MO ggder Dtd. 2026-05- ?EﬁgigION
BENCH-1)
39106/2026|22.05.2026 ?Eégi;2026 KSHITISH COURT MO ggder Dtd. 2026-05- nRIT
39107/2026|22.05.2026 ?gég;;2026 KSHITISH COURT NO. Sgder Dtd. 2026-05- nRIT
39108/202622.05.2026 2;?53;026 P.K.MOHANTY SZURT NO. ggder Dtd. 2026-05-
39109/2026(22.05.2026 fg?§35026 R.B.MISHRA SOURT NO. [Order Dtd. 20267057 Iparro
39110/2026|22.05.2026 ?Eé§;;2026 A.PATTANAIK COURT NO- Sgder Dtd. 2026-05- nRIT
39111/202622.05.2026 2;??3;026 T K.PRAHARAJ SZURT NO. Sgder Dtd. 2026-05-
39112/2026(22.05.2026 Vfgég;;2026 A MOHANTY §(2)URT NO. (ljider Dtd. 2026-08- VBVE;ECH_;)
39113/2026(22.05.2026 ?iéié;2026 J. BEHERA CogRT MO gider Dtd. 9999-12- nRIT
39114/2026(22.05.2026 S 0o” |T.K. PPRAHARAJ COURT NO. |Order Dtd. 2026-05-
39115/2026[22.05.2026 YE;E;;2026 P.K.JENA CogRT MO ggder Dtd. 2026-05-
39116/2026(22.05.2026 2;253;026 P.K.MOHANTY COURT O ggder Dtd. 2026-05-




39117/2026(22.05.2026 |12 ()7 o k. gmNa SOURT NO. Joxder Drd. 2026705 IR s
[39118/2026 |22.05. 2026 Ca10s5006 |7+ SAHOO SOURT NO. Drder Dtd. 20267057 lparp-1
13911972026 |22.05.2026 25375006 |7+ PRADHAN SOURT NO. Drder Dtd. 20267057 parp-1
[39120/2026 |22.05. 2026 ?22@52526 A.K.JATI gogig NO. ggder brd. 2026-05-
|39121/2026 |22.05.2026 ?22?52526 A.MALLICK gogig NO. ggder btd. 2026-05-
39122/2026(22.05.2026 223253526 A.K.JATI gogig NO. ggder btd. 2026-05-
39124/2026(22.05.2026 ?fé§>5026 K.PARIDA gogig NO. ?;der btd. 2026-05-

WRIT
39125/2026(22.05.2026 ?i§§;;2026 M.R.RAUTRAY gogig NO. ?E?SESION

BENCH-1)
39126/2026(22.05.2026 ?giig;2026 P.C.DAS SOEEE NO. gfder btd. 9999-12- giiECH—2
39127/2026(22.05.2026 ?22352526 R.C.BHOI SOEEE NO. ggder btd. 2026-05-
39128/2026(22.05.2026  [S00700) o | inn ot Sorn o DT 20T
|39129/2026 |22.05. 2026 ?f§§52626 P K MISHRA gogig NO. Sgder btd. 2026-05-
|39130/2026 |22.05. 2026 T§;§;;2026 A.K.PANDA gogig NO. ?gder btd. 2026-05-
|39131/2026 |22.05.2026 §2225§526 P.K.BARTK gogig NO. Sgder btd. 2026-05-
39132/2026(22.05.2026 §§§§5§526 J PRADHAN gogig NO. Sgder btd. 2026-05-
39133/2026(22.05.2026 ?22355526 J . PRADHAN Sogig NO. ggder btd. 2026-05-
39134/2026 22.05.2026  [ZETT0  aTk pomn o e 20T
|39135/2026 |22.05.2026 ?2??52626 MANGU NANDY Sogig NO. Sgder btd. 2026-05-
|39137/2026 |22.05.2026 ?2??52626 P K DAS gogig NO. ggder btd. 2026-05~ lgp1p o
|39138/2026 |22.05.2026 ?2??52626 J C BARAL gogig NO. ggder btd. 2026-05~ lpp1p 4
39139/2026 22 .05.2026 ?]Z§2152626 ;;ETIPRAKASH ;:Ogig NO. ggder Dtd. 2026-05- BATL-2
39140/2026(22.05.2026 ?22252626 J . PRADHAN Sogig NO. Sgder btd. 2026-05~ lpppp 4
|39141/2026 |22.05. 2026 ?22@5;526 RAHUL SETHI gogig NO. ggder ptd. 2026-05-
|39142/2026 |22.05. 2026 ?22?52626 N.K.ROUT Sogig NO. ggder ptd. 2026-05-




ABLAPL- ARUN KUMAR COURT NO. |[Order Dtd. 2026-05-
39143/2026(22.05.2026 [0 o e > onD 50 BAIL-1
ABLAPL- NIKUNJA KUMAR COURT NO. |[Order Dtd. 2026-05-
39144/2026(22.05.2026 [/ o0 o > onD 20 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-05-
39145/2026 (22.05.2026 |0/ c o0 M MOHANTY > onb 20 BAIL-1
ABLAPL- LAXMI CHARAN COURT NO. |Order Dtd. 2026-05-
39146/2026 (22.05.2026  |c)cq 5006 |mEHERA > onb 20 BAIL-1
ABLAPL- BYOMAKESH COURT NO. |Order Dtd. 2026-05-
39148/2026122.05.2026 5460/2026 |TRIPATHY 2 OLD 20
ABLAPL- COURT NO. |[Order Dtd. 2026-05-
39149/2026(22.05.2026 [, /0 20 o M R SAHOO 5 oLD 20
ABLAPL- COURT NO. |[Order Dtd. 2026-05-
39150/2026 (22.05.2026 [/ 0 o0, . |R PRADHAN 5 oLD 20
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39151/2026 [22.05.2026 [T 2250, |J. PRADHAN > onb 5 R ANCH-1
ABLAPL- COURT NO. |[Order Dtd. 2026-05-
39152/2026 (22.05.2026 /00, o B S SWAIN > onD 50
WP (C) - COURT NO. |[0rder Dtd. 2026-05- [WRIT
39153/2026 [22.05.2026 [T o050, |J. PRADHAN > onb 5 R ANCH-1
ABLAPL- AJIT KUMAR COURT NO. |[Order Dtd. 2026-05-
39154/2026 (22.05.2026 |00 00 o los o > onb 50 BAIL-1
WP (C) - COURT NO. [0rder Dtd. 9999-12-
39155/2026 (22.05.2026  |Jc 000, |J. LENKA > oLD 31
ABLAPL- NIKUNJA KUMAR COURT NO. |[Order Dtd. 2026-05-
39156/2026 (22.05.2026 [/ S0 o0 o o > oLD 50
ABLAPL- COURT NO. [Order Dtd. 2026-05-
39157/2026 [22.05.2026 [0 /2" o0, U P BAG > oLD 50
WP (C) - COURT NO. |[order Dtd. 2026-05- |WRIT
39158/2026 (22.05.2026 |12 207, 0 IM.M. NAYAK > oLD 1 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-05- WRIT
39159/2026 [22.05.2026  |J o2} o0, |D. P. DASH > oLD 1 R ANCH-8
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH
39160/2026(22.05.2026 |1, 000, IS SAMAL > oLD 1 (DTVTSTON
BENCH-1)
CRLMC- COURT NO. |Order Dtd. 2026-05-
39161/2026(22.05.2026 |; 0% . |G.R.PATRA > oLD s
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
39162/2026(22.05.2026 | oo2” 0 ID. SAMAL 53 20 R ANCHT
CRLMC- COURT NO. |Order Dtd. 2026-05-
39163/2026 [22.05.2026  |[ S0, [G.SAHOO o3 20
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39164/2026(22.05.2026 |7 =" |D. SAMAL - 1 R ANCH-
[39165/2026(22.05.2026  [cRLMC- |L.MOHANTY COURT NO. [0rder Dtd. 2026-05-




1273/2026 23 20
CRLMC- COURT NO. Order Dtd. 2026-05-
39166/2026 |22.05.2026 | oo ) |S.CHOUDHURY 3 o
WP (C) - COURT NO. Order Dtd. 2026-05-
39167/2026(22.05.2026 |17 00", |S. K. NAYAK 3 1
CRLMC- COURT NO. Order Dtd. 2026-05-
39168/2026(22.05.2026 | o ="~ o |L.MOHANTY o3 20
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39169/2026(22.05.2026 |17, 50" )0, |L. MOHANTY 3 1 R ANCHT
CRLMC- COURT NO. Order Dtd. 2026-05-
39170/2026(22.05.2026 oo~ o |L.MOHANTY o3 20
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39171/2026(22.05.2026 |15 070 /S C. PANI 3 o1 RANCH-]
CONTC- COURT NO. Order Dtd. 2026-07-
39172/2026(22.05.2026 700" o |S.K.PRADHAN os 03
WP (C) - COURT NO. Order Dtd. 2026-05-
39173/2026(22.05.2026 |37 0o, K. PATT oe 50
CRLA- COURT NO. Order Dtd. 9999-12-
39174/2026 (22.05.2026 | 000, [P.K.MOHANTY > onb "
ABLAPL- COURT NO. Order Dtd. 2026-05-
39175/2026(22.05.2026 o0 - |J PRADHAN 5 oL 15 BATL-2
FAO- COURT NO. Order Dtd. 2026-08-
39176/2026(22.05.2026 |0 |B.MAHALI 53 o
FAO- COURT NO. Order Dtd. 2026-08- |[15C:
39177/202622.05.2026 B.MAHALT - [Yraer : APPEAL
67/2026 23 07
SEC.
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39178/2026 |22.05.2026  [( 2 oo, [K NAYAK 3 5
' FAO- COURT NO. |order Dtd. 2026-05-
39179/2026 |22.05.2026 | )og 50,  |S-GUPTA 3 o
' ABLAPL- COURT NO. |order Dtd. 2026-07-
39180/2026(22.05.2026 o, >0, o |T BAG 3 oL 09 BATL-2
' ABLAPI,- COURT NO. |Oorder Dtd. 2026-04-
39181/2026(22.05.2026 |30~ - |SAMIR BARIK > onb 20
' ABLAPI,- BRAHMANANDA COURT NO. |Oorder Dtd. 2026-05-
39182/2026122.05.2026 5, 56,5006 |saBO0O 2 OLD 19
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39183/2026(22.05.2026 [0~ |P K MISHRA > onD s
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39184/2026 |22.05.2026 o« )0 . |P K ROUTRAY > onD s
39185/2026[22.05.2026  |FRO- B.MAHALT COURT NO. |Order Dtd. 2026-08- [MISC.




73/2026 23 07 APPEAL
SEC.

WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39186/2026 |22.05.2026 |11 ,-0 o0, |P.K.LENKA >3 20 R ANCHT

FAO- COURT NO. Order Dtd. 2026-08-
39187/2026(22.05.2026  [l,. 0, |B.MAHALI 23 0

FAO- COURT NO. |Order Dtd. 2026-08-
39188/2026(22.05.2026 | o0, |B.MAHALI o3 o

ABLAPL- PRAKASH COURT NO. Order Dtd. 2026-06-
39189/2026122.05.2026  |5)59 /5026 |CHANDRA DASH 3 OLD 25

FAO- COURT NO. Order Dtd. 2026-08- [15C:
39190/2026(22.05.2026 B.MAHALT : : APPEAL

16/2026 23 07

SEC.

ABLAPL- BIJAYA KUMAR COURT NO. |Order Dtd. 2026-05-
39191/2026(22.05.2026 o, c0"70 o |ohn oo 3 15 BATL-2

ABLAPL- SATYAPRIYA COURT NO. Order Dtd. 2026-05-
39192/2026122.05.2026 5/ 505006 |SAMANTA 23 19
' ABLAPL- SATYAPRIYA COURT NO. |Oorder Dtd. 2026-05-
39193/2026 (22.05.2026 [0 00 o 3 5 BATL-1

ABLAPL- COURT NO. |order Dtd. 2026-05-
39195/2026(22.05.2026 o0~ [P K BARIK 3 s

BLAPL- COURT NO. |order Dtd. 2026-05-
39196/2026(22.05.2026 | S0 o K.DAS 3 20

cMP- COURT NO. |order Dtd. 2026-05-
39197/2026(22.05.2026 |, /0" 0 o |L.SAHOO > onD 3
' CRLMA- COURT NO. |0rder Dtd. 2026-05-
39198/2026(22.05.2026 o3 0" A.K.BUDHIA > onD o1
' CRLMP- COURT NO. |Oorder Dtd. 2026-05-
39199/2026(22.05.2026 S~ o M.R.ROUTRAY > onD 50
' ABLAPL- COURT NO. |Oorder Dtd. 2026-07-
39200/2026 |22.05.2026  [cJ07 /50, |J-R.BISWAL o 07 BATL-1
' FAO- COURT NO. |order Dtd. 2026-05-
39201/2026(22.05.2026 |2 - |J.PRADHAN o4 s
' FAO- COURT NO. |Oorder Dtd. 2026-05-
39202/2026(22.05.2026 300" - |J.PRADHAN o4 s

ABLAPL- COURT NO. Order Dtd. 2026-07-
39203/2026(22.05.2026  [( o |J.R.BISWAL o4 oc BATL-2

FAO- COURT NO. |Order Dtd. 2026-05-
39204/2026(22.05.2026 302" - |J.PRADHAN o4 s

FAO- COURT NO. Order Dtd. 2026-05-
39205/2026 |22.05.2026  |Jo¢ oo . |J.PRADHAN 2 15

ABLAPL- COURT NO. Order Dtd. 2026-07-
39206/2026(22.05.2026 (2" ' |T.K.NAYAK 24 oc




FAO- COURT NO. Order Dtd. 2026-05-
39207/2026(22.05.2026  |,oc o0, |J.PRADHAN o U5
FAO- COURT NO. Order Dtd. 2026-05-
39208/2026(22.05.2026 | e ,0, . |J.PRADHAN o 5
FAO- COURT NO. Order Dtd. 2026-05-
39209/2026(22.05.2026 |, /o7, |J.PRADHAN o 5
BLAPL- COURT NO. Order Dtd. 2026-05-
39210/2026(22.05.2026 |S0, 2" . [PK MOHANTY o4 20
ABLAPL- COURT NO. Order Dtd. 2026-05-
39211/2026(22.05.2026 o000, (K DAS o 20
ABLAPL- COURT NO. Order Dtd. 2026-05-
39212/2026(22.05.2026 |o,~" " . |SK. ZAFARULLA o 0
ABLAPL- COURT NO. Order Dtd. 2026-05-
39213/2026(22.05.2026 |, 07>, |DK BEHERA o 5 BATL-1
ABLAPL- COURT NO. Order Dtd. 2026-05-
39214/2026(22.05.2026 [, /000 MR SAHOO o 05 BATL-1
1 CHIEF
WA- | o |Judgement Dtd. 2026- WRIT
39215/2026(22.05.2026  |350 o0, |D.K.JENA JUSTICE'S [1°9% APPEAL
COURT
1 CHIEF
39216/2026(22.05.2026 |DLAPL- KC PANDA JusTICE's Order Dtd. 2026-05- l., .. 4
2742/2026 19
COURT
1 CHIEF
WA- | o |Judgement Dtd. 2026- WRIT
39217/2026(22.05.2026 |200 0 K.S.SAHU JuSTICE's | °9% APDEAL
COURT
1 CHIEF
39218/2026 |22.05.2026 §§g§52626 B SINGH JUSTICE'S ?gder btd. 2026-05-
COURT
- CHIEF WRIT
WP (C) - .. |order Dtd. 2026-07- |BRANCH
39219/2026(22.05.2026  |;oo.0" 0o |P.K.JENA ggSE$CE S| s (DIVISION
BENCH-1)
WP (C) - COURT NO. Order Dtd. 9999-12- |[WRIT
39220/2026(22.05.2026  |;ogo0”, o |P.K.JENA e 0 RANCH-
ABLAPL- COURT NO. Order Dtd. 2026-05-
39221/2026(22.05.2026 o, 0" |C SAHU e 20
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
39222/2026(22.05.2026 |17 o D.SAMAL i o (DTVISTON
BENCH-2)
1 CHIEF
39223/2026(22.05.2026 ?5521;2026 P.K.JENA JUSTICE'S gfder Dtd. 2026-07-
COURT
39224/2026[22.05.2026  [WP(C) - P.K.JENA CHIEF Order Dtd. 2026-07- [WRIT




1 15141/2026 JUSTICE'S |15 BRANCH
COURT (DIVISION
BENCH-1)
1 CHIEF
WP (C) - . |order Dtd. 2026-07- |[WRIT
39225/2026(22.05.2026 |1 (2070, |A.T.NAYAK JUSTICE'S | g R ANCH-S
COURT
1 CHIEF
WP (C) - ' Order Dtd. 2026-07- |WRIT
39226/2026(22.05.2026 | /¢ oo, oo [P.K.MOHANTY JUSTICE'S | o R ANCHT
COURT
1 CHIEF
WP (C) - ' Order Dtd. 2026-05- |WRIT
39227/2026(22.05.2026 |1 52050, |T.K.NAYAK JUSTICE'S |5 R ANCH-S
COURT
1 WRIT
CHIEF
WP (C) - .. |order Dtd. 2026-05- |BRANCH
39228/2026 (22.05.2026 S o280 |P.K.JENA gggiéCE S50 (DTVISTON
BENCH-3)
1 CHIEF
WP (C) - .. |order Dtd. 2026-05- |[WRIT
39229/2026 (22.05.2026 1,0l o0, [M.K. PANDA JUSTICE'S | R ANCHLS
COURT
1 CHIEF
39230/202622.05.2026 gfé;£526 M.DAS JUSTICE'S ?;der ptd. 2026-05-
COURT
1 CHIEF
39231/2026(22.05.2026 |"E(C)- SK.SAMIM JUSTICE's [0rder Dbtd. 2026-05-
13579/2026 22
COURT
1 CHIEF
WP (C) - .. |order Dtd. 2026-05- |[WRIT
39233/2026(22.05.2026 |1, 0, DL SAMAL JUSTICE'S g R ANCH- €
COURT
1 CHIEF
WP (C) - .. |order Dtd. 2026-05- [WRIT
39234/2026(22.05.2026  |/oacl", 0o [P.K.JENA JUSTICE'S [, R ANCH
COURT
1 CHIEF
39235/2026(22.05.2026 |NE(C)- P.K.JENA JusTICE's Order Dtd. 2026-07-
13454/2026 15
COURT
1 WP (C) - COURT NO. |order Dtd. 2026-04- |WRIT
39240/2026(22.05.2026  |)c, 0", |D.NAYAK 5 b R ANCH2
1 WP (C) - COURT NO. |order Dtd. 2026-05-
39242/2026(22.05.2026  |J 520 0 M. BEHERA 5 20
1 WP (C) - COURT NO. |order Dtd. 2026-05-
39244/2026(22.05.2026  [/co.07 0 |S.K.PAL 0 i
WP (C) - COURT NO. Order Dtd. 2026-07- |WRIT
39246/2026(22.05.2026 |o- 02" H.N.MOHAPATRA bt 05 ERANCH-]
WA- COURT NO. Order Dtd. 2026-05-
39248/2026(22.05.2026 |, o0, |R. K. DEHURY o5 0
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39249/2026(22.05.2026  |co 00 . |N.PANDA b 20 R ANCH-3
CMP- COURT NO. |Order Dtd. 2026-05-
39250/2026[22.05.2026 |, 0", [DILLIP SAMAL > oLD s
[39251/2026(22.05.2026 (WP (C) - 's. R. COURT NO. [0rder Dtd. 2026-05-




1 15779/2026 |PATTNATK 2 OLD 19
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39252/2026 |22.05.2026  |1ccg o0y T+ SREOO c. 5 oL 1 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39253/2026(22.05.2026 | oo o /P K LENKA c. 5 oL o1 R ANCH_T
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39254/2026(22.05.2026 |1 o "0 1T, D. MUDULI [C. 5 oL o1 R ANCH-8
WP (C) - COURT NO. Order Dtd. 2026-05-
39255/2026(22.05.2026 |00 oo [P K. JENA C. 5 20
WP (C) - COURT NO. Order Dtd. 2026-06-
39256/2026(22.05.2026 | o007, D P DASH C. 1 25
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
39257/2026(22.05.2026 | 5o 0, |SARAT DASH C. 1 i (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
39258/2026(22.05.2026 |1 -3, INIRANJAN ROUT C. 1 i R ANCH-4
CRLREV- COURT NO. Order Dtd. 2026-07-
39261/2026(22.05.2026 |35 © - [K.C.PANDA C. o o
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12- |WRIT
39263/2026(22.05.2026 | oot o [P K PATRA c. 1 i ERANCH-1
1 WP (C) - COURT NO. |Oorder Dtd. 9999-12-
39265/2026(22.05.2026 | ) 52" o /P K PATRA c. 1 31
1 CRLMC- COURT NO. |order Dtd. 2026-04-
39266/2026(22.05.2026 |/ =, o |S.CHOUDHURY |[C. : 55
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39268/2026(22.05.2026 |1,/ 0, M R ROUTRAY  [C. c 50 R ANCH-8
WP (C) - COURT NO. Order Dtd. 2026-05-
39269/2026(22.05.2026 |2, 00000, |S. K. RATH c. : o1
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
39270/2026(22.05.2026 |1 20 ) M. BARAL c. N " R ANCH-3
1 WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
39272/2026(22.05.2026 |1 co00 0o A K JATI C. 1 " (DTVISTON
BENCH-3)
1 RSA- COURT NO. |order Dtd. 9999-12- |SECOND
39273/2026 22.05.2026 |1 o,y |P K ROUTRAY [C. 1 3 S EDEAL
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
39274/2026(22.05.2026 |1 coo0’ o R. K. BARIK [C. 1 o1 (DTVISTON
BENCH-1)
[39275/2026(22.05.2026  [BLAPL- R C MAHARANA |C. COURT NO. [0order Dtd. 2026-07- |




2099/2026 15 06
ABLAPIL- COURT NO. Order Dtd. 2026-05-
39277/2026(22.05.2026 |30 o |H.K.MALLICK Te a BATL-1
BLAPL- COURT NO. Order Dtd. 2026-05-
39280/2026 [22.05.2026 |,/ 0 o |A.S.PAUL Ts s
' BLAPL- COURT NO. |order Dtd. 2026-05-
39282/2026(22.05.2026 ;0" o |A.S.PAUL Te 5 BATL-1
' WP (C) - COURT NO. |order Dtd. 2026-05-
39285/2026(22.05.2026 | o5 o . K. C. PANDA Te o
' BLAPL- COURT NO. |order Dtd. 2026-05-
39287/2026(22.05.2026 |, 00" o [M.ROUTRAY e 1 BATL-2
BLAPL- MANOJ KUMAR COURT NO. Order Dtd. 2026-05-
39289/2026 (22.05.2026 | I1c0 5 ooc hiouanmy i 20 BATL-2
BLAPL- COURT NO. |Order Dtd. 2026-05-
39290/2026(22.05.2026 |337°0 o |A.K.MOHANTY 1s i BATIL-1
BLAPL- MANOJ KUMAR COURT NO. |Order Dtd. 2026-05-
39292/2026(22.05.2026 (Ve oo 0 huoato Te 20 BATL-2
BLAPL- COURT NO. Order Dtd. 2026-05-
39294/2026(22.05.2026 | S 0-" o o [R.K.MALLICK i o
BLAPL- MANOJ KUMAR COURT NO. Order Dtd. 2026-05-
39295/2026122.05.2026 |1 cc) /5006 |MOHANTY 15 20
WP (C) - COURT NO. Order Dtd. 2026-05-
39301/2026(22.05.2026 |15 7,0, [R. K. BARIK Te o
BLAPL- COURT NO. Order Dtd. 2026-05-
39305/2026(22.05.2026 |, ~0°"" - |D.NAYAK Ts o
BLAPL- COURT NO. Order Dtd. 2026-02-
39308/2026(22.05.2026 | 50" o [K.N. SAHOO 3 s
CHIEF
39317/2026(22.05.2026 ?§§§§}2025 U.P.BAG JUSTICE'S gzder btd. 2026-07-
COURT
WRIT
CHIEF
WP (C) - .. /order Dtd. 2026-05- |[BRANCH
39327/2026(22.05.2026 | 15o7¢" 0, |U.DAS gg§§$CE S|50 (DTVISTON
BENCH-2)
CHIEF
WP (C) - .. lorder Dtd. 2026-05- |[WRIT
39328/2026 (22.05.2026  |[ 2700 |A MOHANTY JUSTICE'S |7 R ANCH-3
COURT
CHIEF
WP (C) - .. lorder Dtd. 9999-12- |WRIT
39331/2026(22.05.2026 |1 5-0" ) o |P.N.NAYAK JUSTICE'S ;] R ANCH-3
COURT
' WP (C) - CHIEF Order Dtd. 9999-12-
39333/2026(22.05.2026 |1 o007 o |P.N.NAYAK TUSTICE'S |31




| | COURT |
WRIT
CHIEF
WP (C) - .. |order Dtd. 9999-12- |BRANCH
39334/20261(22.05.2026 15899/2026 P.N.NAYAK ggg;;CE S 31 (DIVISION
BENCH-3)
CHIEF
39337/202622.05.2026 ?§é§2;2026 U. K. SAHU JUSTICE'S ?Eder Dtd. 2026-05-
COURT
WP (C) - CHIEE Order Dtd. 2026-05- giiECH
39338/2026 [22.05.2026 |g. ">, [P.K.ROUTRAY gg§§$CE Sl (DTVISTON
BENCH-3)
CHIEF
CRLMC- SRINIBAS Order Dtd. 2026-05-
39340/2026(22.05.2026 JUSTICE'S
1356/2026 |SAHOO COURT 20
ABLAPL- COURT NO. |Order Dtd. 2026-07-
39341/2026(22.05.2026 o), 0, o |S. CHOUDHURY o4 08 BATL-2
ABLAPL- COURT NO. Order Dtd. 2026-05-
39342/20261(22.05.2026 5416/2026 S. CHOUDHURY 24 20 BAIL-1
' CRLMP- COURT NO. |order Dtd. 2026-05-
39343/2026(22.05.2026 |50, |A.K.ROUL o4 1
. MATA- COURT NO. |Order Dtd. 2026-05- |FIRST
39344/2026 (22.05.2026 |, o0 S.MOHANTY o4 1 APPEAL
' WP (C) - R. K. COURT NO. |order Dtd. 2025-11-
39345/2026122.05.2026 130191 /5005 MOHAPATRA 6 10
CRLREV- COURT NO. |order Dtd. 2026-07-
39346/2026 [22.05.2026 | o000 N.ROUT o4 v
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39347/2026 [22.05.2026  |1o, 2070, A, SUNDARAY s 50 R ANCH-1
' COURT NO. |order Dtd. 2026-05- |CIVIL
39348/2026(22.05.2026 |CRP-7/2026 P.K.JENA o4 s CEUISTON
' CRP- COURT NO. |order Dtd. 2026-07-
39350/2026 (22.05.2026 |0 oo A.MOHANTY 0 05
' CRLA- COURT NO. |Oorder Dtd. 9999-12-
39351/2026(22.05.2026 |7, . |S.K.BEHERA > onD 31
CRLMP- COURT NO. Order Dtd. 2026-05- [WRIT
39352/2026(22.05.2026 | 1", o [M.R.SAHOO 5 onD o R ANCH-]
CRLMP- COURT NO. Order Dtd. 2026-05-
39353/2026 (22.05.2026 | oo 0,. [R.SINGH 5 onb 1
CRLMP- COURT NO. |Order Dtd. 2026-05-
39354/2026 (22.05.2026 |27 o |H.K.TRIPATHY > onb 20
CRLMP- AMIT KUMAR COURT NO. Order Dtd. 2026-05-
39355/2026 (22.05.2026 | 500 0o (oo o 5 onD o
CRLMP- COURT NO. Order Dtd. 2026-05-
39356/2026 (22.05.2026 | o0, [M.R.BARIK > onb 1
39357/2026[22.05.2026  |FRO- J . PRADHAN COURT NO. |Order Dtd. 2026-05-




519/2026 2 oLD 19

39359/2026 |22.05.2026 §2$;2026 J . PRADHAN CogRT NO- ?;der Dtd. 2026-05-
39360/2026 |22.05.2026 522;2026 J . PRADHAN COgRT MO ?;der Dtd. 2026-05-
39361/2026/22.05.2026 §§8;2026 J . PRADHAN COgRT MO ?;der Dtd. 2026-05-
39362/2026(22.05.2026 528;2026 J . PRADHAN COUKT O ?;der Dtd. 2026-05-
39364/2026|22.05.2026 §§§;2026 J.PRADHAN 208§§ NO. ?;der Dtd. 2026-05-
39365/2026/22.05.2026 522;2026 J.PRADHAN gogig NO. ?gder Dtd. 2026-05-
39366/2026|22.05.2026 538;2026 J . PRADHAN COUKT NO- ?;der Dtd. 2026-05-
39367/2026|22.05.2026 528;2026 J.PRADHAN Sogig NO. ?;der Dtd. 2026-05-
39371/2026/22.05.2026 ?§£§$;2026 P. K. JENA gogig NO. Sgder Dtd. 2026-05-
139372/2026 22.05.2026 §§£§%;2025 D.NAYAK gogig NO. Sgder btd. 2026-05- N ANCHA1
39373/2026 22.05.2026 2052(22;2025 :iiéoPRASAD (2:(5)URT NO. (l)gder Dtd. 2026-05-
39374/2026(22.05.2026 |1, {5V lu.p.BAG SoURT NO. Jorder Drd. 202605 I
39375/2026/22.05.2026 ?iéié;2026 U.P.BAG ggURT NO. ggder btd. 2026-05- N NCH-8
39376/2026[22.05.2026 ?géig;zoze T.K.NAYAK COURT NO. (Order Dtd. 2026-05-
39377/2026|22.05.2026 ?iéi%;2026 M.K.MOHANTY ggURT NO. ggder btd. 2026-05- N NCH_ S
39378/2026|22.05.2026 §§2g35026 J.SAHOO EOURT NO. ggder Dtd. 2026-06-
39379/2026122.05.2026 2?2;2026 N.K.SATAPATHY ZOURT NO. ggder Dtd. 2026-05-
.39380/2026 22.05.2026 ?iiié;2026 T.K.NAYAK EOURT NO. ggder ptd. 2026-05- gii;CH




(DIVISION
BENCH-2)

WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
39381/2026(22.05.2026 |/ 20 o0, IS K. PANI o3 i R ANCH-S
FAO- COURT NO. Order Dtd. 2026-05-
39382/2026(22.05.2026 | /.0, |N.K.SATAPATHY b b
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
39383/2026(22.05.2026 |1 70,00 M.K.PANI o s R ANCH8
WP (C) - COURT NO. Order Dtd. 2026-05-
39384/2026(22.05.2026 |/ 00" 0o [P.C.DASH o3 s
FAO- COURT NO. Order Dtd. 2026-05-
39385/2026(22.05.2026 | .0, |N.K.SATAPATHY o b
FAO- COURT NO. |Order Dtd. 2026-05-
39386/2026(22.05.2026 | 7,0, |N.K.SATAPATHY o b
FAO- COURT NO. Order Dtd. 2026-05-
39387/2026(22.05.2026 | o7, |N.K.SATAPATHY b b
WP (C) - COURT NO. Order Dtd. 2026-05-
39388/2026(22.05.2026 |/, 0" |S.P.PAL o3 i
WP (C) - COURT NO. Order Dtd. 2026-05-
39389/2026(22.05.2026 |10 0 [K.K.NATH s U5
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39390/2026(22.05.2026 | /200" oo K.K.NATH b i R ANCH
CHIEF
39391/2026(22.05.2026 |WE(C)~ R.K.MOHAPATRA JUSTICE'g |Order Dtd. 2026-07-
13889/2026 15
COURT
CHIEF
WP (C) - .. |order Dtd. 2026-05- |[WRIT
39392/2026(22.05.2026  |[¢c o0, [R.K.BARIK JUSTICE'S | > R ANCHLS
COURT
CHIEF
39394/2026(22.05.2026 |"E(C)- R.K.BARIK JUSTICE's [0rder Dbtd. 2026-05-
16606/2026 22
COURT
CHIEF
39395/2026 [22.05.2026  [PDLAPL- J . PRADHAN JusTICE's Order Dtd. 2026-05- ln, ., 4
5344/2026 20
COURT
CHIEF
WP (C) - .. |order Dtd. 2026-05- [WRIT
39400/2026(22.05.2026 |/ o0” 0o K C PANDA JUSTICE'S |, R ANCHA1
COURT
CHIEF
39401/2026[22.05.2026  |CREMCT P.K.MISHRA JUSTICE's [OFder Dbtd. 2026-05-
3187/2024 19
COURT
WP (C) - COURT NO. Order Dtd. 2026-07-
39402/2026(22.05.2026  [/c o0, |K.C.SWAIN o3 L




CRLMC- COURT NO. Order Dtd. 2026-04-
39403/2026(22.05.2026 |/ o [M.R.SAHOO c o3
' CRLMC- COURT NO. |order Dtd. 2026-05- |CRIMINAL
39404/2026(22.05.2026 | 5, o [M.R.SAHOO c o1 Mrse
' CMP- COURT NO. |order Dtd. 2026-05-
39405/2026(22.05.2026 |co 0 |B.PARIDA c 20
' ABLAPL- COURT NO. |order Dtd. 9999-12-
39406/2026(22.05.2026 oo S |P.K.BARIK 5 onb 31
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39407/2026(22.05.2026 o570 o P.K.JENA > onD 50

BLAPL- COURT NO. |order Dtd. 2026-05-
39408/2026(22.05.2026 |, o |B.DAS 5 oL i

ABLAPIL- COURT NO. |order Dtd. 9999-12-
39409/2026(22.05.2026 o507 o |P.R.SINGH 5 onD "
' ABLAPL- COURT NO. |order Dtd. 9999-12-
39410/2026(22.05.2026 o 2~ |C.R.NAYAK 5 onD "
' ABLAPL- COURT NO. |order Dtd. 2026-05-
39411/2026(22.05.2026 [ 70 [B.SINGH 5 onD 20

WRIT

WP (C) - COURT NO. Order Dtd. 2026-07- |BRANCH

39412/2026(22.05.2026 | o0y 0o |S.R.BARIK 23 o8 (DTVISTON
BENCH-1)

ABLAPIL- COURT NO. Order Dtd. 9999-12-
39413/2026(22.05.2026 o -0 o M.K.PATI 5 oL 0

WP (C) - COURT NO. Order Dtd. 9999-12-
39414/2026(22.05.2026 | oo’ o (K C SWAIN g i

ABLAPIL- COURT NO. Order Dtd. 2026-05-
39415/2026(22.05.2026 o550 S - |B.MAHAPATRA o5 0 BATL-2

cMP- COURT NO. Order Dtd. 9999-12-
39416/2026(22.05.2026 | &\ 0", |A.K.BEHERA > onb "

ABLAPI,- COURT NO. Order Dtd. 2026-05-
39417/2026(22.05.2026 o207 o |A B MALLICK > oLD 50

ABLAPIL- COURT NO. Order Dtd. 2026-05-
39418/2026(22.05.2026 oo~ |S.DASH 5 onD 50

JCRLA- COURT NO. |Judgement Dtd. 2026- CRIMINAL
39419/2026(22.05.2026 5700 J.KAMTLA > onb ey APPEAL

ABLAPI,- COURT NO. Order Dtd. 2026-05-
39420/2026(22.05.2026 o 2 o [N SAHOO > onb 20

ABLAPIL- COURT NO. Order Dtd. 2026-05-
39421/2026(22.05.2026 o0 o |B DAS > onD 20

ABLAPIL- SOUMYA RANJAN COURT NO. Order Dtd. 9999-12-
39422/2026(22.05.2026 o5, 5000 o oo C > oL "




ABLAPL- RAJAKISHORE COURT NO. |Order Dtd. 2026-05-
39423/2026)22.05.2026 5314/2026 |SAHOO 2 OLD 20
ABLAPL- COURT NO. Order Dtd. 9999-12-
39424/2026 |22.05.2026  [c3,7 )05 |P K DAS > onD 31
BLAPL- M MOHANTY COURT NO. |Order Dtd. 2026-05-
39426/2026(22.05.2026 | -J00 Do [rory ) 5 oL s
BLAPL- M MOHANTY COURT NO. |Order Dtd. 2026-05-
39427/2026122.05.2026 15499 /5006 | (VICKY ) 2 OLD 18
BLAPL- COURT NO. Order Dtd. 2026-05-
39428/2026(22.05.2026 S50 o [B B MALLICK 5 oL i
BLAPL- COURT NO. |Order Dtd. 2026-05-
39429/2026(22.05.2026 | ggo"" o o K K NATH 5 onD s BATL-2
BLAPL- COURT NO. |Order Dtd. 2026-05-
39430/2026(22.05.2026 |00 "0 o (B P TANGUA 5 oL i
WRIT
WP (C) - B. R. COURT NO. |Order Dtd. 2026-06- |BRANCH
39431/2026|22.05.2026 15770/2026 |SENAPATI 6 29 (DIVISION
BENCH-3)
BLAPL- COURT NO. Order Dtd. 2026-05-
39432/2026(22.05.2026 | Jo00 " o MANGU NANDY c i BATL-2
WP (C) - COURT NO. Order Dtd. 2026-05- |[WRIT
39433/2026(22.05.2026 |7 01707 o B, DAS c o R ANCH-3
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
39434/2026(22.05.2026 |1 coo0 o |P.PANDA : 1 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-05-
39435/2026(22.05.2026 1o o )0 [B. DAS : 15
WP (C) - COURT NO. |Order Dtd. 2026-07- |WRIT
39436/2026(22.05.2026 | o/ 0o L. K. PRADHAN 3 o8 R ANCH-1
WP (C) - COURT NO. Order Dtd. 2026-07- |[WRIT
39438/2026 |22.05.2026  |J o e oo s L. K. PRADHAN 3 o8 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-05-
39440/2026(22.05.2026 |7 o5 0 [B.K.PANDA 3 5
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
39441/2026(22.05.2026 |1 .0, |S. K. BEHERA -3 i R ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-07-
39442/2026 (22.05.2026 |1 gy 50,6 |S CHOUDHARY -3 5
' WP (C) - COURT NO. |Oorder Dtd. 2026-05- |WRIT
39443/2026 [22.05.2026  |T (ol 50,6 (0- P- KBR -3 25 R ANCH-




39444/2026(22.05.2026 (T5HCD . ®. BaRTK [c.0. [SOURT NO-[ORder Drd. 2026-05-
39447/2026(22.05.2026 ?28252526 R PRADHAN co. SZ)URT NO. Co)l;der Dtd. 2026-07-
39449/2026(22.05.2026 ?zégg;2026 B. K. PARDHI |C.0.  |Jo0nr NO-[Order Drd. 2026-05-
39450/2026 [22.05.2026 ?22252526 saRAT DASH  [c.0.  [SOORT NO- ggder Dtd. 2026-05-
39451/2026 (22.05.2026 (2o BEC o BIOMMESE le.o.  [SOURT NO- [ORder DEd. 2026705
39453/2026 22.05.2026  [RLUEELS IBIOMAKESH oo, [SOURT NO.OFder Dtd. 2026705
39456/2026(22.05.2026 ?giig;2026 S. DAS c.o. |JOURE O Sgder btd. 2026-06-
39457/2026 (22.05.2026 ?gé8;;2026 EEEEQNKAR c.o. iOURT NO. g;der Dtd. 2026-05- giiECH_4
39463/202622.05.2026 §§§535026 s XK SUNDARA |c.o. ggURT NO. ?Zder Dtd. 2026-05-
39468/2026|22.05.2026  ["SLREL~ BISHAIIT c.o. [COURT NO.Order Did. 2026-05- |,
39472/2026(22.05.2026 §§g§5026 P.K.ROUTRAY [c.0.  [ZOURT NO: Order brd. 2026-07-
39477/2026[22.05.2026 T§£§%;2026 J.P.KAR c.o.  |JOURE MO Dpder brd. 20267057 N ANCH-4
39483/2026(22.05.2026 2???52626 G.SAHOO c.o.  [JOURE NO.forder Drd. 2026705~ lparp-g
39489/2026(22.05.2026 ?22252626 M.R.BARIK c.o.  |OURE MO Sgder btd. 2026-05- lgp1p 5
39499/2026[22.05.2026 (20227 o M.c.momANTY [c.0.  [(OURT MO Order Dtd. 2026705 lppyy g
39500/2026 [22.05.2026 ?28253626 R.SAMAL c.o.  [SoURE MO 8§der btd. 2026-07- Igp1p 5
39501/2026(22.05.2026 ?2?25;526 S PANDA c.o.  [JQURT NO.[order Drd. 2026-05= lparr-3
|38841/2026 |22.05. 2026 2;223;026 EigigiﬁAROUT GENERAL ggder Dtd. 2026-05- | ...,




BLAPL- Order Dtd. 2026-05-
38844/20261(22.05.2026 4480/2026 PRATIMA NAYAK |GENERAL 51
WP (C) - SANJIB KUMAR Order Dtd. 2026-05-
38845/2026(22.05.2026 14351/2026 RATH GENERAL 19
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
38847/2026(22.05.2026 14552/2026 RATH GENERAL 19 BRANCH-4
. WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
38848/2026(22.05.2026 14559/2026 RATH GENERAL 19 BRANCH-2
WP (C) - Order Dtd. 2026-05- |[WRIT
38849/20261(22.05.2026 15390/2026 MANAS PATI GENERAL 20 BRANCH-4
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
38856/20261(22.05.2026 15385/2026 MANAS PATI GENERAL 20 (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2026-05- |WRIT
38861/20261(22.05.2026 14806/2026 MANAS PATI GENERAL 18 BRANCH=6
WP (C) — Order Dtd. 2026-05-
38865/20261(22.05.2026 6144/2026 MANAS PATI GENERAL 13
ABLAPL- SAMBIT PRASAD .
38884/2026(22.05.2026 3778/2026 |SINGH GENERAL Entire Document BAIL-1
WRIT
WP (C) - BIRAJA PRASAD . BRANCH
38889/2026(22.05.2026 14713/2025 NANDA GENERAL Entire Document (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2026-05- |WRIT
38890/2026(22.05.2026 15393/2026 MANAS PATI GENERAL 20 BRANCH-4
WP (C) - STIBANANDA . .
38939/2026(22.05.2026 10620/2016 |PATRA GENERAL Entire Brief
BLAPL- RAKESH KUMAR
38944/2026(22.05.2026 1467/2026 |DAS GENERAL BAIL-1
WP (C) - RAMESH Petition With
38948/2026122.05.2026 10725/2014 |CH.SAHOO GENERAL Annexures
WP (C) — Order Dtd. 2026-05-
38951/2026(22.05.2026 16032/2026 G. R. PATRA GENERAL o1
ABLAPL- RAKESH KUMAR Order Dtd. 2026-05-
38954/2026(22.05.2026 4246/2026 |DAS GENERAL 02
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
38956/20261(22.05.2026 16465/2026 JAYADEV BHOI |GENERAL 21 (DIVISION

BENCH-1)




CONTC- M/S. MANAS Order Dtd. 2026-05-
38959/2026(22.05.2026 | 0 oo oo GENERAL e CONTEMPT
MACA- SOUMYA RANJAN Order Dtd. 2026-05- MISC.
38960/2026(22.05.2026 ||/ oo (Do GENERAL 50 APPEAL
SEC.
WP (C) - DIBYARAJAN Order Dtd. 2026-04- |WRIT
38961/2026 (22.05.2026  |g o200 o L T GENERAL o R ANCH8
FAO- SANJIB KUMAR Order Dtd. 2026-05- MISC.
38963/2026(22.05.2026 | 1g0" o001 |ann GENERAL 1 APPEAL
SEC.
PRASANTA
38969/2026 (22.05.2026 2%53;026 KUMAR GENERAL gllfder ptd. 2026-05-
SENAPATI
ABLAPL- RAJENDRA Order Dtd. 2026-05-
39004/2026(22.05.2026 |22 e N RouT |(CENERAL 0
FAO- PRAMOD RANJAN Order Dtd. 2026-05-
39010/2026 [22.05.2026  |155"505¢  |mmrERa GENERAL o
WP (C) - MANAS RANJAN Order Dtd. 2026-05- |WRIT
39011/2026 (22.05.2026 [/ 07 00 oo GENERAL 1 R ANCH-
WP (C) - SANJIB KUMAR Order Dtd. 2026-05-
39012/2026 [22.05.2026  |Tcogh 500 [anms GENERAL 50
WP (C) - SANJIB KUMAR Order Dtd. 2026-05-
39013/2026 [22.05.2026  [Jco7y 000 [ GENERAL 50
WRIT
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |BRANCH
39016/2026 [22.05.2026 |1 oo 0 o0 s GENERAL 50 (DTVISTON
BENCH-1)
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
39020/2026 [22.05.2026 [T g0b 000 s GENERAL 1 R ANCH-3
WRIT
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |BRANCH
39031/2026 [22.05.2026 [Ty 505c [anrn GENERAL o (DTVISTON
BENCH-2)
WP (C) - SANJIB KUMAR Order Dtd. 2026-05-
39042/2026 [22.05.2026  |Jcg20 0000 s GENERAL 1
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
39056/2026(22.05.2026 |1 o0y 000 s GENERAL 1 R ANCH-S
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
39061/2026 [22.05.2026 |7, 570700 s GENERAL 1 R ANCH-1
WP (C) - SANJIB KUMAR Order Dtd. 2026-05- |WRIT
39065/2026 [22.05.2026  |1,,30 75006 [ath GENERAL 1 R ANCH- 6
FAO- SANJIB KUMAR Order Dtd. 2026-05-
39072/2026(22.05.2026 o0t 0o s GENERAL 1
[39075/2026(22.05.2026  [FRO- SANJIB KUMAR |GENERAL Order Dtd. 2026-05-




444/2026 |RATH 21
39077/2026|22.05.2026 §§§;2026 ;i?gIB KUMAR | cENERAL gfder btd. 2026-05-
39081/2026|22.05.2026 Z§§;2026 ;i?gIB KUMAR | cENERAL gfder btd. 2026-05-
39086/202622.05.2026 ?gégg;2026 iiggIB KUMAR | sENERAL gider btd. 2026-05- gii;CH_3
39091/2026(22.05.2026 ?§é§;;2026 ;i?gIB KUMAR | cENERAL gfder btd. 2026-05- giiECH_G
39094/2026[22.05.2026 §22§53526 EigigiﬁAROUT GENERAL Sgder btd. 2026-05= lpppp 4
39097/2026|22.05.2026 ??2?5;526 EigigiﬁAROUT GENERAL Sgder btd. 2026-05-
39099/2026(22.05.2026 i§i§52826 EiiigiEAROUT GENERAL ggder btd. 2026-05~ lpppp o
39102/2026(22.05.2026 222?5;526 EigigiﬁAROUT GENERAL gfder ptd. 2026-05= lpppp o
39103/2026(22.05.2026 332535026 g;iggiNANDA GENERAL gfder ptd. 2026-05-
39123/2026(22.05.2026 |12 12)7  |JTO PRARASH lopnerar, Petition N NCH4
39136/2026(22.05.2026 |15 0V S S ST Drd. b0 R s
MOHAPATRA

39237/2026(22.05.2026 ??32&21 giggADHAR GENERAL ?Eder btd. 2026-05= |y 5 ¢
39238/2026(22.05.2026 Sié3>5026 giggJ KUMAR | GENERAL ?gder btd. 2026-03- gEiECH_7
39239/2026(22.05.2026 f§£2>5024 iiﬂgJ KUMAR | GENERAL g;der btd. 2026-04- giiECH_S
39241/2026(22.05.2026 25{32;2023 giggg RANJAN |- pNERAL ggder btd. 2026-02- giiECH—8
39245/2026(22.05.2026 §§{ZQ;2023 ﬁiﬂgJ KUMAR | cENERAL S;der btd. 2025-11- g?i;CH_4
39267/2026|22.05.2026 gg£§>5026 gg;giﬁA KUMAR | coNERAL ?gder btd. 2026-05- gii;CH_4
39271/202622.05.2026 ?gég;;2025 giﬁggAT KUMAR | eNERAL ggder btd. 2026-05- gEiECH_4
e e O e el




WP (C) - Judgement Dtd. 2024- WRIT
39339/2026(22.05.2026 | )0, - [RANJAN PARIDA GENERAL i od R ANCH-
ABLAPL- SURESH CHNDRA Order Dtd. 2026-05-
39358/2026 |22.05.2026 (237 0 ooc |opapean GENERAL 1 BATL-2
ABLAPL- ROSHAN KUMAR Order Dtd. 2026-05-
39363/2026 |22.05.2026  [Cc'c oo [pariy GENERAL 5
CRLREV- SUBASTS Order Dtd. 2026-05-
39368/2026 |22.05.2026 | o000 LTl GENERAL 5
ABLAPL- ASHOK RANJAN Order Dtd. 2026-05-
39369/2026(22.05.2026 o117 505 oty GENERAL 1
1 BLAPL- SANJUKTA Order Dtd. 2026-05-
39370/2026(22.05.2026 |, o oo GENERAL 55 BATL-1
1 CRLMC- Order Dtd. 2026-05-
39439/2026(22.05.2026 | o070 MAHADEV SAHU |GENERAL g
1 BLAPL- BIRAJA PRASAD Order Dtd. 2026-05-
39461/2026(22.05.2026 |, o o i GENERAL 25 BATL-1
1 BLAPL- Order Dtd. 2026-05-
38860/2026(22.05.2026 |, " |BISWAJIT DAS |GENERAL 75
1 BLAPL- Order Dtd. 2026-05-
38878/2026(22.05.2026 | ) o M. PADHI GENERAL s
1 WRIT
WP (C) - Order Dtd. 2022-05- |BRANCH
38962/2026(22.05.2026 |7 -7 . |S K MOHAPATRA (GENERAL 1 (DTVISTON
BENCH)
SA- Order Dtd. 2022-09-
38964/2026(22.05.2026 |00 o0, |J P KAR GENERAL oe
1 WP (C) - Order Dtd. 2026-07- |WRIT
38966/2026(22.05.2026 | 115737 o |S K NAYAK GENERAL 3 R ANCH-2
1 WA- Order Dtd. 2026-05-
38974/2026 |22.05.2026 | )00 oo B K SWAIN GENERAL 5
1 WA- Order Dtd. 2026-05-
38976/2026(22.05.2026 |00 0. [B K SWAIN GENERAL i
1 WA- Order Dtd. 2026-05- |[WRIT
38978/2026(22.05.2026 |, 0 0. (B K SWAIN GENERAL o PPEAL
1 WA- Order Dtd. 2026-05- |[WRIT
38979/2026(22.05.2026 |, 0 . [B K SWAIN GENERAL o PPEAL
1 WA- Order Dtd. 2026-05-
38980/2026(22.05.2026 |,¢0 o0 . (B K SWAIN GENERAL 5
1 WA- Order Dtd. 2026-05-
38981/2026 (22.05.2026 |}, 0 oo B K SWAIN GENERAL 5
1 WA- Order Dtd. 2026-05-
38982/2026 (22.05.2026 |2 oo B K SWAIN GENERAL 5
1 WA- Order Dtd. 2026-05-
38983/2026(22.05.2026 |,°0 0 . [B K SWAIN GENERAL i
[38984/2026[22.05.2026  |WA- B K SWAIN GENERAL Order Dtd. 2026-05- |[WRIT




| 270/2025 | 12 APPEAL
WP (C) - Order Dtd. 2026-07- |[WRIT
38985/2026(22.05.2026 | . o" o0, IS DAS GENERAL o1 R ANCH-
WP (C) - Order Dtd. 2026-07-
38986/2026 |22.05.2026 |11 1 ¢ 50 q|L D PANDA GENERAL oc
WP (C) - Order Dtd. 2026-05-
38994/2026(22.05.2026 |17, 55", |S K MOHANTY |GENERAL 1
1 ABLAPL- Order Dtd. 2026-05-
38996/2026 (22.05.2026 o\ )y [P R SWAIN GENERAL 1 BATL-2
1 CRLMP- Order Dtd. 2026-05-
38998/2026(22.05.2026 |, o0 o |P R SWAIN GENERAL 1
1 ABLAPL- Order Dtd. 2026-05-
39001/2026(22.05.2026 o 0~ |S N MISHRA GENERAL o1 BATL-1
1 ABLAPL- Order Dtd. 2026-05-
39003/2026(22.05.2026 [ 2% o |J SAHOO GENERAL 20 BATL-1
1 CRLMP- Order Dtd. 2026-05-
39006/2026 (22.05.2026 | ", |J SRHOO GENERAL 20
1 WRIT
WP (C) - Order Dtd. 9999-12- |BRANCH
39008/2026(22.05.2026 oo’ o0 M R BARIK GENERAL " (DTVISTON
BENCH-1)
RSA- Order Dtd. 9999-12-
39147/2026(22.05.2026 |00 H K BISWAL GENERAL "
ABLAPL- Order Dtd. 2026-05-
39194/2026(22.05.2026 [, " . |CHINTU SAMAL |GENERAL s BATL-2
ABLAPL- Order Dtd. 9999-12-
39232/2026(22.05.2026 (oS0 o0, o |C SAHU GENERAL "
1 ABLAPL- Order Dtd. 9999-12-
39236/2026(22.05.2026 o oo |C SAHU GENERAL 31 BATL-2
1 ABLAPL- Order Dtd. 2026-04-
39243/2026 |22.05.2026  |[Jc )0 oo |P K MALLICK |GENERAL 55 BATL-1
1 WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
39247/2026(22.05.2026 700700 0 K.R.JENA GENERAL 20 (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2023-05- |WRIT
39259/2026(22.05.2026 30,7070, R SAMAL GENERAL 08 R ANCH-3
COPET- Order Dtd. 2007-11-
39260/2026 |22.05.2026 |, o0 o C SAHU GENERAL 5
JCRLA- Order Dtd. 2026-05- |CRIMINAL
39262/2026 |22.05.2026 |57 J KAMILA GENERAL o1 ADPEAL
1 WPC (OAC) - Order Dtd. 2022-04-
39264/2026 |22.05.2026 |30 o0 [K C SAMAL GENERAL 5 OA Branch
[39276/2026[22.05.2026  [BLAPL- R K NAYAK GENERAL Order Dtd. 2026-05-




| 113599/2025 | 18
1 CMP- Order Dtd. 2026-04-
39278/2026(22.05.2026 |27, |S S PRADHAN |GENERAL 20
WP (C) - Order Dtd. 2026-05- |[WRIT
39279/2026(22.05.2026 | ) 02", o /S S PASAYAT |GENERAL 5 R ANCH-
1 WP (C) - Order Dtd. 2026-05- |[WRIT
39281/2026 [22.05.2026 |1 g0r" 50, (S S PASAYAT |GENERAL s R ANCH2
1 WP (C) - Order Dtd. 2026-05-
39283/2026 [22.05.2026 |/ o0", 0, IS S PASAYAT |GENERAL s
WP (C) - Order Dtd. 2026-05- |[WRIT
39284/2026 [22.05.2026 |J 750, IS S PASAYAT |GENERAL s R ANCH-T
WP (C) - Order Dtd. 2026-05-
39286/2026 [22.05.2026  |Jc e 50, (S S PASAYAT |GENERAL s
WP (C) — Order Dtd. 2026-05-
39288/2026 [22.05.2026 |J 07,0 IS S PASAYAT |GENERAL s
1 CONTC- Order Dtd. 2026-05-
39291/2026 [22.05.2026 |00 o |S S PASAYAT |GENERAL 20 CONTEMPT
1 CONTC- Order Dtd. 2026-05-
39293/2026 [22.05.2026 |00, |S S PASAYAT |GENERAL 20
1 WP (C) - Order Dtd. 2026-07- |WRIT
39296/2026 (22.05.2026 |70 o0 D SAMAL GENERAL o8 R ANCHT
WP (C) - Order Dtd. 2025-09- |[WRIT
39297/2026 (22.05.2026 |5 07050, [R K NAYAK GENERAL 20 R ANCH-2
WP (C) - Order Dtd. 9999-12- |[WRIT
39298/2026 (22.05.2026 |1, 021 0. M MOHANTY GENERAL 31 R ANCH-S
1 WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
39299/2026(22.05.2026  |54c) o0, R K BARIK GENERAL s (DTVTSTON
BENCH-3)
WP (C) - Order Dtd. 2026-05- |[WRIT
39300/2026 [22.05.2026 |15 >0, [R K BARIK GENERAL s R ANCHT
1 CRLA- Order Dtd. 2026-05- |CRIMINAL
39302/2026[22.05.2026 |;.°° . |R K BARIK GENERAL 5 APPEAL
1 CRLMC- Order Dtd. 2026-07-
39303/2026 [22.05.2026  |J 50, [K DAS GENERAL 05
1 WP (C) - Order Dtd. 2026-05- |WRIT
39304/2026(22.05.2026 |1 o 3 )0 |D HEMBRAM GENERAL 25 R ANCH-1
1 CRLMP- Order Dtd. 2026-05-
39306/2026(22.05.2026 | .00 |A PATTANAIK |GENERAL oe
1 CONTC- Order Dtd. 2026-05-
39307/2026(22.05.2026 | ¢7 - |A PATTANAIK |GENERAL oe
WP (C) - Order Dtd. 2026-05- |[WRIT
39309/2026(22.05.2026 |1 ,475 0, B MOHANTY GENERAL 20 RANCH-S
[39310/2026(22.05.2026 (WP (C) - |G D MALLICK |GENERAL Order Dtd. 2026-04- |[WRIT




5698/2026 06 BRANCH-6
39311/2026/22.05.2026 ?§£31;2026 G D MALLICK |GENERAL ggder Dtd. 2026-04- R
39312/2026(22.05.2026 (oo o [P S DAS GENERAL Order brd. 2026-05-
39313/2026 22.05.2026 ?gégé;zoze J R BEHERA  |GENERAL Order Dtd. 2026-03- WRIT
39314/2026(22.05.2026 |10 )7 Ik DAs GENERAL Order btd. 2026-05-
WRIT
39315/2026(22.05.2026 ?gég;;2026 B K PRADHAN |GENERAL g;der ptd. 2026-05- ?§?$§§ION
BENCH-1)
39316/2026(22.05.2026 ?gég;;2025 G D MALLICK |GENERAL gider ptd. 9999-12- gii;CH_l
39318/2026 (22.05.2026 28?53;026 N MOHARANA  |GENERAL 2§der Ptd. 2026-05-
39319/2026(22.05.2026 ?géi;;2026 J R BEHERA  |GENERAL ggder btd. 2026-05-
39320/2026(22.05.2026 |1 107 B E A\ |GENERAL Order Drd. 2026-05-
39321/2026|22.05.2026 ?gégi;2026 K C SWATN GENERAL ggder ptd. 2026-05- giiECH—S
39322/2026|22.05.2026 ?gégi;2026 K C SWAIN GENERAL Order Dtd. 2026-05- WRIT
39323/2026 22.05.2026 ?gégg;2026 K C SWAIN GENERAL Order brd. 2026-05-
39324/2026(22.05.2026 |10 10)7 Ik ¢ swatw GENERAL Order Dtd. 2026-05- MR
39325/2026(22.05.2026 |12 (0)7 |l ¢ swatw GENERAL Order Dtd. 2026-05- WRIT
39326/2026 22.05.2026 ?gégé;2026 K C SWAIN GENERAL Order Dtd. 2026-05- WRIT
39329/2026(22.05.2026 oo N0 M R PAL GENERAL Oraer Drd. 2026-05-
39330/2026(22.05.2026 3070 |G ROUT GENERAL order brd. 2026-05-




WRIT

WP (C) - Order Dtd. 2026-07- |BRANCH
39332/20261(22.05.2026 30030/2024 J R BEHERA GENERAL 02 (DIVISION
BENCH-2)
ABLAPL- Order Dtd. 2026-04-
39335/20261(22.05.2026 2608/2026 P BEHERA GENERAL 5
BLAPL- Order Dtd. 2026-05-
39349/2026|22.05.2026 |, /o, |B. BEHERA GENERAL 07 BATIL-2
ABLAPL- BINDU SAGAR Order Dtd. 2026-04-
39393/20261(22.05.2026 2290/2026 |SWAIN GENERAL o1
BLAPL- MANOJ KUMAR Order Dtd. 2026-05-
39396/20261(22.05.2026 2869/2026 |PANT GENERAL o1
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
39397/20261(22.05.2026 16157/2026 S. K. MOHANTY GENERAL 29 (DIVISION
BENCH-3)
' ABLAPL- BINDU SAGAR Order Dtd. 2026-05-
39398/20261(22.05.2026 5487/2026 |SWAIN GENERAL o1 BATIL-1
WP (C) - BINDU SAGAR Order Dtd. 2026-05-
39399/2026(22.05.2026  |goontn 000 iy GENERAL 1
BLAPL- RAKESH KUMAR Order Dtd. 2026-05-
39425/20261(22.05.2026 4702/2026 |DAS GENERAL 20
BLAPL- Order Dtd. 2026-05-
39437/20261(22.05.2026 13235/2025 J RANI GENERAL 11
RSA- Order Dtd. 2023-09- |SECOND
39445/20261(22.05.2026 228/2020 S K KAR GENERAL 5 APPEAL
WP (C) - Order Dtd. 2026-05- |[WRIT
39446/20261(22.05.2026 5478/2023 S SAHOO GENERAL 05 BRANCH-4
WP (C) - Order Dtd. 2004-02-
39448/20261(22.05.2026 3172/2003 M R SAHOO GENERAL 10Petition,Annexure,
CRLA- Order Dtd. 2026-05- |CRIMINAL
39452/20261(22.05.2026 102/2006 H JENA GENERAL 2 APPEAL
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
39454/20261(22.05.2026 3974/2023 B K PATI GENERAL 19 (DIVISION
BENCH-2)
TRP (C) - Order Dtd. 2026-02-
39455/20261(22.05.2026 435/2023 J BEHERA GENERAL 06 M.J.C.
WA- Order Dtd. 2025-12- |WRIT
39458/20261(22.05.2026 1647/2022 B N SARANGI GENERAL 03 APPEAL
FAO- Judgement Dtd. 2026-
39459/20261(22.05.2026 410/2025 HCLSC GENERAL 03-30
MISC.
39460/2026 (22.05.2026 | BCA” J DEHURY GENERAL Order Dtd. 2026-05- 3 pppar
914/2003 09
SEC.
' CRLMP- Order Dtd. 2026-05-
39462/20261(22.05.2026 675/2026 A B MALLICK GENERAL 5




:39464/2026 22.05.2026 ?gégé;2026 M BEHERA GENERAL ?Zder btd. 2026-07- g?iECH_2
39465/2026[22.05.2026 |12 1C)7 M BEHERA GENERAL Order Dtd. 2026-07- WRIT
m39466/2026 22.05.2026 ?i£81;2026 M BEHERA GENERAL Order brd. 2026-07-
”39467/2026 22.05.2026 ?gég;;2026 M BEHERA GENERAL ?Zder Ptd. 2026-07-
”39469/2026 22.05.2026 ?gégé;2026 M BEHERA GENERAL ?Zder ptd. 2026-07-
”39470/2026 22.05.2026 ?§§S;;2026 U CHHOTARAY |GENERAL ?gder btd. 2026-05-
”39471/2026 22.05.2026 Tié§%;2026 U CHHOTARAY |GENERAL ?gder ptd. 2026-05- giiECH_l
”39473/2026 22.05.2026 {500 o |s JENA GENERAL Order Dtd. 2026-05-
”39474/2026 22.05.2026 ?2222;2026 S JENA GENERAL ggder Dtd. 2026-05-
”39475/2026 22.05.2026 §§§§5§526 A S PAUL GENERAL S;der Dtd. 2026-05-
-39476/2026 22.05.2026 ?§3252626 A S PAUL GENERAL Sgder btd. 2026-05- |pp1p 4
:39478/2026 22.05.2026 ?gégé;2026 S P MALLICK |GENERAL ?gder Dtd. 2026-07-
39479/2026(22.05.2026 ?§£Z;;2026 S P MALLICK |GENERAL ?gder btd. 2026-07- giiECH_6
m39480/2026 22.05.2026 ?Eégi;2026 S P MALLICK |GENERAL Order Dtd. 2026-07- WRIT .
_. WRIT
39481/202622.05.2026 ggég>5026 H JENA GENERAL ggder Dtd. 2026-06- ?E?SESION
| BENCH-1)
39482/2026(22.05.2026 |07 o |6 JENA GENERAL Jrder brd. 2026-06-
m39484/2026 22.05.2026 252?2625 D SAMAL GENERAL ggder ptd. 2025-05-
m39485/2026 22.05.2026 [}, ()7 Im smuar GENERAL Oraer Drd. 2026-07-
[39486/2026[22.05.2026  |wp (C) - R SAMAL GENERAL Order Dtd. 2026-07- |[WRIT




15938/2026 08 BRANCH-8
' ABLAPL- Order Dtd. 2026-05-
39487/202622.05.2026 (oo o0 o A S PAUL GENERAL s BATL-1
' WP (C) - Order Dtd. 2026-05- |[WRIT
39488/202622.05.2026 || 50000, |S P MALLICK  |GENERAL s ERANCH-1
' WP (C) - Order Dtd. 2026-05-
39490/202622.05.2026 |5 20000 IS JENA GENERAL s
' CRLMP- Order Dtd. 2025-09-
39491/2026(22.05.2026 | .10 D SAHOO GENERAL 20
' CRLMP- Order Dtd. 2025-09-
39492/2026(22.05.2026 |70 o D SAHOO GENERAL 20

WP (C) - Order Dtd. 2026-05- |[WRIT
39493/2026(22.05.2026 |, 0’00 R SAMAL GENERAL o1 BRANCH-8

WP (C) - Order Dtd. 9999-12- |WRIT
39494/202622.05.2026 | 050000 [P C DAS GENERAL 31 BRANCH-T

CRLA- Order Dtd. 2026-05-
39495/2026(22.05.2026 | o"" 0, |S DASH GENERAL s

ABLAPL- Order Dtd. 2025-07-
39496/2026 |22.05.2026 [, " o0 o [P K BARIK GENERAL o8

WP (C) - Order Dtd. 2026-05- |[WRIT
39497/202622.05.2026 | /o750, |J DEHURY GENERAL s BRANCH-1

MACA- Order Dtd. 2026-07-
39498/202622.05.2026 | o570 o |J DEHURY GENERAL o4

ABLAPL- Order Dtd. 2026-05-
39502/2026(22.05.2026 [/ S0, o B K BEHERA GENERAL s BATL-1

ABLAPL- Order Dtd. 2026-05-
39503/2026(22.05.2026 [0 o0, B K BEHERA GENERAL s BATL-1

N I C (Software Team)



